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POLYTECHNIC AND VOCATIONAL
INSTITUTIONS

1093. Shri Bheekha Bhai: Will the
Minister of Education be pleased to
state :

(a) the total number of polytechnic
and vocational institutions run by the
Central Government State-wise;

(b.) _thc total number of students
receiving training in these institu-
tions; and

(c) the total number of Scheduled
Castes and Scheduled Tribes trainees?

The Parliamentary Secretary to the
Minister of KEducation (Dr. M. M.
Das): (a) to (c). A statement is laid on
the Table of the Housc. [See Appen-
dix VIII, annexure No. 69.]

TRIBALS IN TRIPURA

1094, Shri Dasaratha Deb: Will the
Minister of Home Afiairs be pleased
to state:

(a) the number of families of
Jumai tribals who have settled in
Bhati Masmaria of Tripura;
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(b) whether they applied to the
authority concerned of Kailasahar
Division of Tripura for being settled
on that plot;

(c) whether it is a fact that settle-
ment has. been held up for a long
time;

(d) if so, the reasons for it; and

(e) the steps that Government pro-
pose to take in this matter?

The Minister in the Ministry of
Communications (Shri Raj Bahadur):
(a) Sixty-three applications have been
received and enquired into by respon-
sible Government officers and settle-
ment of the families is proceeding.
The cxact number of families already
settled is not known.

(b) Yes.
(¢) No.
(d) Does not arise.

(e) All the petitions have been exa-
mined and the selected families are
being scttled.

TEACHERS OF GOVERNMENT
ScHooL, TRIPURA

1095, Shri Dasaratha Deb: Will the
Minister of Education be pleased to
state :

(a) the number of teachers of the
Government  School, Tripura who
applicd for leave for appearing in the
Intermediate and Degree Classes Exa-
mination this year; and

(b) whether it is a fact that no
applicants were granted leave even
without pay for this examination
period?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M.
Das): (a) 7.

(b) No, Sir. It is not a fact.

RESERVED AREAS (TRIPURA)

1096. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) whether any specified area or
areas of land had been reserved for





